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SUPREME COURT OF | NDI A
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I . A. Nos. 400- 401/ 2003 in

I . A No.376/2003 in

Wit Petition(Cvil) No.13381/1984

M C. MEHTA Petitioner (s)

VERSUS

UNION OF I NDI A & ORS. Respondent (s)

(Wth Appln(s). for directions and exenption fromfiling O T. and
clarification and inpleading party and perm ssion to submt additional document(s) )

Date : 31/10/2003 This Petition was called on for hearing today.

CORAM :
HON BLE MR JUSTI CE N. SANTOSH HEGDE
HON BLE MR JUSTI CE B. P. S| NGH

For Petitioner (s)Petitioner-In-Person, Adv.

For Respondent (s)M. MP. Shorawal a, Adv.

Kri shan Mahaj an, Adv.

A. Di pankar, Adv.

Kam endra M shra, Adv.

Raj eev Kunmar Dubey, Adv.

Rasm Si ngh, Adv.

Vijay Panjwani, Adv.

A. Mariarput ham Adv.

Aruna Mat hur, Adv.
P. Parneshwar an, Adv.

SSS 5 555 5 %

UPON bei ng nmentioned by the counsel the Court made the foll ow ng
ORDER

List the matter in due course.

( PAVAN KUMVAR) ( PREM PRAKASH)
COURT MASTER COURT MASTER



